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Yl'ar J 962-63 is being scrutinised kl'cp-
ing-in view the en1prgency. 

I b) Till' Univcrsity Grants Com-
mission have dc['ided to postpone, 
whert'ver possible. ['onstruction of 
new buildings and to effect et'Onorny 
on buildings that are already under 
('onstruction. The decision' will be 
applieable to all Ihe Universities. 

N aga 1I'0stiles 

1042. Shri P. C. Borooah: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether it is a fact that Armed 
Naga hostiles ambushed near Mao a 
civilian motor convoy going from 
Imphal to Dimapur under armed 
eseorl on 4th January. 1963; 

(b) if so. the number of casuatiies 
im·ol\'..o in the incident; and 

(l'l what action has been taken by 
the GO\'eJ'nnwnt in the matter? 

The Minister of State in the Minis-
try of Home Affairs (Shri Datu): (a) 
and (b). On the morning of the 4th 
January. 1963, a civilian motor convoy 
proceeding from Imphal to Dimapur 
under armed eS{'ort was ambushed by 
a'rmcd Naga hostiles who fired upon 
the convoy. Th" escort party returned 
the fire. During thE' exchange of fire 
two civilian a e ll~C  ".(,,'(' injured. 
Both the injured ppl"sons art' reported 
to he safe. 

(c) A case undel' section 148149307 
I.P.C. and 25 Indian Arms Act 'has 
been regimered and is under investi-
gation. Civilian motor convoys from 
Imphal to Dimapur al'e provided with 
armed escort in th,> disturbed areas. 

Dead Bodies Re('overed at Delhi 
Railway Station 

1043. Shri D. C. Sharma: Will the 
ini~t r of Homf' Atfainl be pleased 
to ~t te  

(a) whether two unidentifil'd bodies 
were sei7.ed by the railway police 
from a ~l  in the ~ untin  yard of 

the Dt'lhi Main Railway Station CIa 
the' 18th Det'E'mber, 1962; 

(b) whl'ther their idl"lltit,v has 
h<','n established; and 

(e) whether any enquiry has beea 
mad.. into thl' matter and if so. the 
findings thereof? 

The Minister of State in the Mia.-
try of Home Affairs (Shri Datar): (a) 
Yes. 

(b) Not as yet. 

(e) The information is being 
('ollected and will be laid on the Table 
of thl' HousE' i.n due cours!'. 

Gas and Pipe Line in Gujarat Oil 
Fields 

IOU. Shri D. J. Naik: Will the 
Minister of Mines and Fuel be plea!OE'<i 
to st.ate: 

(a) whether 1'000tract of lay-ing gas 
and pipe line in Gujarat Oil Fields 
has bfoen given; and 

(b) if so, to whom? 

The Minister of Mines and Fuel 
(Shri K. D. Malaviya): (a) ami (b). 
No contracts for la in~ trunk pipe-
lines for oil and gas in Gujanlt have 
so far been awarded. Six OJ' seven 
pipt'Lines for transporting ga5. (Tude 
oil and produds are to be built in 
Gujarat and it is propoSf"d to PfIlmst 
tht' work to SNAM. one of the EN! 
('ompa'l1ies. Discus!>"ions about the 
ratE's fol' executing the work are in 
progI'CfIS. Meanwhile. a t'Ontract for 
the design of the pipt'lfn;E' has been 
entc.>n>d in1:o by Indian Refineries 
Limut<'d wifu SNAM. 

Educational Facilitie8 to Childrell or 
Arm,. Personnel 

1045. Shri Yashpal Singh: Will the 
Minish'r of Education be pleased to 
.tate: 

(a) whl'th('r it is a fact that the 
G{)vernment of India as well as the 
S!qle ernment~ have announced 
that frf'P l'ducation would be impart-




